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IT FILED ON BE HALF OF SEIAA _TAMIL NADU
THE I't ANI) 2'd RESPONDENTS

I, Deepak S. Bilgi, LF.S., Age 44 years working as Member Secretary, Srate
Level Environment Impact Assessment Authority, Tamil Nadu (SEIAA-TN) having
office at Third Floor, panagal Maaligai, Saidapet, chennai - 600015 solemnry aflirm
and sincerely state as follows:

l. I am filing this coupter affidavit on behalf of the lst& 2nd Respondenr,/sEIAA-TN
herein and as such I am we acquainted with the facts and the circumstances ofthe
case fiom the records available in this office.

2' At the outset, I deny the averments and allegations stated in this Appear No.4r of
2023 except those that are specificalry admitted hereunder and put the appricant to
strict proof of the same.

3' It is respectfully submitted that; the project proponent Thiru. N. Thangavet /
Petitioner has applied to state Lever Environment Impact Assessment Authority _
Tamil Nadu (SEIAA-TN) seeking for prior Environmentar crearance for the
proposed Rough Stone and Graver over an extent of 2.2g.5. Ha at S.F.Nos .271/6.
27212 (P), 272/3 and 272/4 (p) of Thoppampalayam Village, Sathya Mangalam

online application no.

mt6rSeaeury
tTilt ttvtt ftiyttoltilfltItilpAfl AsstlsttltT tl,ltoltlY. n

taned tt{S4Iot, J€eS Rad
sd44oufc.15

Nadu

Taluk, Erode District, Tamil Nadu Vide
SIA/TN/MIN/4 t2 1322t 2022, Dated: 26.12.2022.

4' It is respectfully submitted that; the proposal was placed for appraisal in the 365rh

meeting of SEAC held on 24.03.2023. The project proponent gave detailed
presentation. The details of the project furnished by the proponent are availabre
in the website (parivesh.nic.in)

The SEAC noted the following:

a) The project proponent, Thiru. N. Thangavel has appried for Environmental
clearance for the proposed Rough Stone and Gravel quarry over an extent
of 2.29.5 Ha in S.F.No. 271/6, 272t2(p), 272/3 & 272/4(p) of
Thoppampalayam Village, Sathya Mangalam Taluk, Erode District, Tamil
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1)

b) The project/activity is covered under Category "B2" of Item 1(a) "Mining of

Mineral Projects" of the Schedule to the EIA Notification, 2006.

c) The proposed quarry site is located in an ecologically sensitive area of Bhavani

Sagar Reservoir and is located adjacent to the Velamundi RF.

d) The proposed quarry was earlier operated in three spells (i.e., 1996 to 1999, 1999

to 2004, 2009 to 20 l4) and the existing depth of the quarry is I 5 m below ground

level.

e) The Quarry operations were stopped due to the requirembnts of NBWL Clearance

frorn 2014

c)

Due to existence of R.F at 113 m, the quarry was not opened from 2021 even

though the final Notification issued on Sathya Mangalam Tiger Reserve due to the

existence of TN G.O on protection of R.F within 1 km from the quarry sites'

The Quarry was operated earlier with the conventional drilling & blasting

activities and a scientific study was carried out by the Depa(ment of Mining

Engineering, Anna University chennai as per the direction of the District

collector in 201 I to determine the impact of blasting operations in the cluster of

mines situated within l0 km distance from the Bhavani Sagar Dam structure &

embankment and it was recommended to carry out the blasting operations with the

prescribed maximum charge per delay in every round under the direct supervision

of statutory competent person appointed under the provisions of MMR 1961'

Accordingly, the quarry was in operation involving the blasting operation as the

District collector had granted the permission with stipulating the

recommendations of the aforesaid scientific studies as the conditions to be

followed scrupulously.

However, as per the KML file uploaded by the proponent in online through

Parivesh portal, it is ascertained that,

L The quarrying operations are proposed at a distance of300 m from the

catchment area ofthe Bhavani Sagar Reservoir in the Upstream Side.

II. The existing quarry is located at a distance of 3.8 Km from the Bhavani

h)

i)

II trttt0t{lltlll lr{P

4d ltdst'
id4d.

ffit[**n** n

Nal,JdSRd
Osrd - 15

Sagar Dam structure in the upstream side.
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IIL The existing quarry is situated at a distance of 5.32 Km approximately
from the highly protected Sathya Mangalam Tiger Reserve.

IV. The starting point of embankment structure of Bhavani Sagar Dam is
located at a distance of879m only from proposed mine lease area.

24.03.2023.

6. It is respectfully submitted that; In view of the above, rejection letter was granted to
the proponent Thiru. N. Thangavel vide retter. No. SEIAA-TN 8.No.9694/2022
dated: 25.05.2023

7' It is respectfully submitted that; Meanwhile the proponent Thiru. N. Thangavel had
resubmitted a fresh online application vide proposal No. sIA/TNMIN/4 40r29r2oz3.
Dated I 1.08.2023. for the same subject without any modification.

8. It is respectfully submitted that; In this regard the Rejection lefter was communicated
to the project proponent by SEIAA vide letrer No. SEIAA-TN/F.No.I03I7I2023
dated: 21.11.2023 that the rejected proposals will not be re-considered for appraisal

at SEIAA - TN. And in continuation to it's the above said file was closed and
recorded accordingly.

Iteotol Ssqobry
llrTt rtYtt tilYltoiltill lllPlfl lsltllttlll l0nmfi . n

o €Sd [d$i No.r, J.|i Fd
s*,4d, qldrC - '15

Based on the above facts, SEAC after deta ed discussion and taking into
consideration the safety of Bhavani Sagar Dam struture and environmentar
setting of the site (Tiger Reserve) decided not to recommend this project
proposal.

5. It is respectfulry subryitted that; The Authority in its 6l2th meeting h erd on 17.04.2023
& 18.04.2023, decided to request the Mernber Secretary, SEIAA-TN to grant
rejection letter to proponent as per the 365rh SEAC meeting minutes held on
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Therefbre, humbty prayed that this Hon'ble Tribunal may be pleased to record and

pass orders as this Hon'ble Tribunal may deem to fit and proper in light of the facts

and circumstances of this case and thus renderjustice.

Solemnly affirmed at Chennai on

this 19th day of December2023 &

Signed his name in my presence

FIRST & SECOND

RESPONDENT

BEFORE ME

).<nAl1 I

MBE CRETARY

SEIAA-TN

lleo$er Secrewy
fillt ttrfl ttYn0Hflil lr,rplfl rJtt$tiflfl rtlH0lfl . rr

Pnegd llNt$r, t{0.1, &Eis Rad
SS4.i, Chmd. 15
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Ag.r'da No. 365 - 22
(Flle No. 9687nO?2)
Pnoposad Ro.rgh Srone md Crrc$€l qusrry 6lcr an elcent qf I.OA.0 Hr ln J. FJ,{o.

I7B.4B(P), 178/?.t2(P), I7q28(n, I7e/38(Pl & l7tl48(P) ol Ottopldrrum Vilrgc,
onapldoram Taluk fhoothulqdl Dlitricf, -IamB Nrdlj by Thlru 5, Padrrtmal for
Envlrorrnent+l Cleorsnce- (llfuT N/lvUN/4I I 892/20it2. &ted: 23.1?.2O22)

The proporal wcs plared ;n th il 165' F4retirg of SEAC held on 24.O3.2O23, The
project P r{r}:rJn< rl 3d!,e d€lailed prerenistion, The delails of !he projcct fr:rrrlllrd by

the proponent ary rvall.!h,le lI rhp wpbrlt€ (plrlwsh.ntc,lnJ.
Ttre JEAC rr,)lrrl tl 

" 
follc+vin8.

l. Ihe pro,ect lroponenl. Thiru 5. Padrairrrsl hEs aprlled IOr Envlronr*ntal
Cle-arance for IhE pfop,rr€d Rough -',tone Erid 6rawl quarry over an extenl oJ

3.08.0 Ha in 5.F-fio. 178fl8(PJ,l7Si2A2(P). 178n8(P). t79/38(P) d. 179/48(P)

o[ OatapidsrEm \,'illage. Otta pirlardrfl T8luk. Thoothukudl Dtrtd . Tarnll Nadu
2- The proiect/acl ivit',, i; 4,--'r'srgc[ rrnder Cstegory 'B2t of lrern I (a) "Mining o,

^,tahernl 
Projefir' of thc t.hedulr lD lirl'ElA Notific.:lion. 2OO6-

3 . Ar per rpinin3 pla n. the lL,a jrt Fleriod iJ 5 yeaE. Ihe rnining plan ai for 5 yean &
produll;on thould nol exreed 4,24,435cu-m- o[ Rsu6h StO]r€ unrj '17.?78su,rn

ej 6ravel. The onnual perk produ<tion 87,270,:r.nr, ol Rough Stone. The
rnrxift)urh depth of mlnlng \r.o{r ld b€ 40m BGL

Earrd ,:r, th,: FrErcntatiLrn ,rnd docunttfit ir.:rnlshed by tfrr propon€.rt, ,EA( decided to

'-ll fcr addltional deloili

l. There ir o winilrnitl inltalled at a dirtarr<e of 90 m Jrorn the proFosed rnlne leare

orer rl ler t he clmmsn(Rrnenl of qu.rryint oFeraiionr ar ptr precir orea
(ornrnuni{€tion lett€r trru€d vid,: F,t,6.MI/472/2O16 Dated: 21.O7.2022 o nd
rolar power Fl nt lf,idted Ol a drrt,_rnC4 Of 400rn appmxlm+tely dr alrertained
frorrr Ihe KMI file uF{,}.1d€d b6/ the propr:n€nt ln Patlvprh Portal-
Hene- the proponent il requerled to ccrry out bkn-induced vibration rtudy &
flyri,{k lrsvpl range dirtancr srrd rlmllla[p the ef{pclr of blaltlng {onrldprlng the

ttructuret (i ncluding v.ri ndmill & rolar pnnel) loi=ted nl a dirtance of 50rn, I00nr,
2COrrr- 3llDtt nrld s0lJrfi FrDftl lhr: propoJ€d nrlrx lr.ric er€A, by involving:rry
oi thesf reput€d Rerearch End AGdErnic'lnrtitutiDn s.t(h es (5lR-(entrBl lnrfilut€
ot lvtininS & Fucl Rerearrh,i Dhanbad. NIRM llT-M+drar. NIT-DcFI of Minipg
[n98. ,urDrhkal, snd Anna Uni,r'L'rrity Chen n!i.C EC Carnprrr End tubmlt th€
reprlrt.

On l?ceipl o, IhL- &(orElald datilill. thp p ropojJl '&,lll b€ conrldered Iof f u(her
deli&rations,

Agendr No- 365 - 23
(File No.

l\l Ei"l RY B7 f
5EAC

/r

'EAC 
.TN
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Ptopocrd Rough stofle rM Gmvel quarry oyrr rn ut'nt Df 2'29'5 Hr tn S'F'No' 271/6'

2?2r2p), \ti\ & 2TU4n of Thoppompalayam rrTtage. Sar}ryrrranSrlrm Talult

tpae Urt*a, Tarnll Nadr bY Yti"u. N, Thorgnvd - for Erwlrcnnr*al Ctaaranta

(Juvm{i}ylll-V412132212022, datd: 26.1 2J0X3}

ThE PreFo,al rvar plactct in thir 165'" M*tirtg of 5EAt hpld on 24-01'2O?3- The

pro)€t-t proponPnt SEV*,Jet iled L'rer€nlation ' The detailr ot the Proietl i'rrnirherl b1'

the proponent ore avallsbl€ in th* weblltP {pariverh'nicin )'

The SEAC noted tha follouinS:
1- Thc prolecl p*p***' Thiru. l'J, ThanSav'"l hal epptied ior Envirpnmmtal

Clearanca for the propored R'ough S?9ne nd Cravel quarry ou€ran e$ent t'f

2.29.5 He in 5.F,No' ?71/6. 27WF)' 272R t^?7214(F) o( Thoppa mpBlavarn

Vllla8e. Sathy€nlangalam Trtuk. Ercrde Dit{nct' Tarnll Nadtr

2- ThE praiEd/a(rlvlty i! covered uader Category '62 " oi llem I (a) "Mlning of

Mineral ProiRctt' of rhe Sl:hEdute to the EIA Norification' JOJ6'

l.,lov.r. the prop<rot wot ptaced in lhir 365'h rneeling of SEAC held orr 24'O3-20?l-

DurinB lhs pnerEnlation, lh€ $EAC had obrervp-d the tollowing;

I- Tht prrcpot{d quarwitt it lorsted tn an ecologicallt' rnritive area of

Bhlvani ia3ar Reler'rt-rir and il localed a'liacenl tcr the \/Bl?mundl RF'

2. The propo*d qurrry wr{ rurlier operrturJ in lhrtc rpcllr {t'e" 1996 ro lt99'

1999to2m4,2oo9to2014Jandtheei{liinBdepthoilh€quam,ilI'rn
belo'v Eround level'

3. 16p Qu,art' operntlonr "'r''Ere ltopped due ro I he re qriircmenls oI N E\t1't

Clearance frorn 2014'

4, D\ts lo gxiJlence oF R-F 6r 11] rrr' the q\idrn/ !va! tiot op\en'd frorr. 2O2l

eveftthotrghtlrtflnalNoliflcsllorrkrr:tdotrSothyanrarrgalom'liSerReitrve
due to the €xitten<e of TN C'O on Protection ci R'F v'rithin 'l km frorn the

quDrry ril€r-

S. The QuErry was operated €arli€r wilh thE ron\tentional dritling 6' blartinS

activities and a lcienlific study wat c611iqd 6ui bv the Dapofment of MinlnS

Engineerln8. Anna Untv€Elry Chennal a! F€r thE diredlon '-t1 
15g flistrict

Collector in 201 I to <iefecning gh€ impad ol blartin* oPerat iont in lhe clu tlpr

o[ miner ritustFd wilhin I0 km dlilarrce ftotvr the Bhavan[ 5']84' Dan.t

Itructure6.embsnlnrents'ldlt\Aialretcrrrrnend€dtocarr!'Outthe!'[atting
dP€rationl *ilh1;; prestrlbeti lY:Nxifirurr'r drarge per ddsy in every round

und€r the dired supewision of rtotutonT tom petelt Ferton epFsinled undEr

lh€ Prrrvltiohr ol lviMR 196l'

6. Acmrdingty' tt'e qua"r *al in Qp+rar lon involvrng t ht blaltlng op€fttt lon 
'aI

the Dirtrid Colleoor had Sranted the p€ rmittion u'ith iiPutatrns the

r*comn]+hrl3?lonl oi the aloielstd l(ltntlfl{- itudlet al lhe (ondition! lo be/r

{ :crupulourlY'

(:HAlF.htAN

'EAC"TN

h,j
ruMEr'/l !

SEAC .TH
ARY 6S



lo

H,}.ver/er. st per Ihe EJvtL Bltr uFloaded by tl'J€ propDn€nt irr online thrqugh

P:rlveitr ponol. ll lj El(tnsirred that'

i. The qwrryinE r:perationr are groFord at ! dlfrflE€ oF 30o m frEm

lhe calclirr)e.rl arta oi lhe thdr'aoi lagar Relervc'ir in the Uptream

5idE,

ii. Ttx exirting quarrf il lo<rted al s ditt8rtr€ ot f'8 Krn fronr ttre

Bhavani 5ogar Darn ttni(ture in th€ updream tide'

iii. The exirtin, a""'f i: tiluated at s di{tan'p of 5-32 Knr

spprc,.tlmalely f*m' the highl7 proteced saltryaman8Blam Tilier

Reterye'

lv- The canlng polnt of embdnkme strutturp of thavxnt 56gar Dom

i, f oc.'te<l'a? a aittar'ce cf 9?9m only Irorn propored mine leate areu

r 
Le la'1r' SEAC attr detrihd dttdllio$ ard tddh8 ltlto

{ nr.s.^cl on th€ ibc!'e la'It' )EAr 
^t l:'.:::-I -",_-,"..,"..rd r6ttnf of

rnffidlr lcn the dety at thlvonl 5"8 r Dfin Slnr4lure rnd .IrvlrDffnGntd tGttlrql (

the rhe (fiXer Rer€rv€) Ouail nof to rrconrntnd thir pmJcd pmpoml' '/

ABPnds No; 365-24

(fltc Nor 966Oi2022) ---^-! -. T .cr n H* rr (-F.No. 1126
mporea noran Stone &' 6ravcl quarry Ix c ov'r uradf,nt of I '61'O Hl!L'F'No' ll2

6 1127n in Kururur Vrrill"'-Grp"ftl Taluk' Thenl Dlnrld' Tamll t'ladu bV

lhiru.V.Venlotasrry - for t^'U.*t'*tt' Charance ti'vfN'iMllu/4IO3OA"zOzZ rfded

I1.12.20?2)

The prolulal ir placed f,r-'rr apFraisal in tl-ri; -165' SEAC mE€rin8 held or ?4'03'202]'

The derails oi the plor€fi furntthed L'y the proPonenl are Shuen ln th+ 1.t,ebsite

{pariv,*h. nir.in),
fE c nryltd ltr lol1oudn6;

I. the project proponent. Thinr-v.vcnkda*nry tro* rppried rov fnvironrnefirsr

Clearcnti: {ct th* Pto*poletl Ro"gn 
"o** 

5'' 6r'evel q'larry Leare c}r,lgr an Ex{ent of

l.6l O HE .t 5-F No' 1116 l; ll2//2 in Kirnnur Vitfa8€' AndlPitrl Trtr:k' Theoi

DitI n,.t. T'1mil F!'lsu,

2-ThePro]ed/a<li,'riYilcoveredundrrCate8(}rv.92,.C,ller'l(a}'.MiningProjertr,,
of the Schedul€ to the €lA Nottfi(jtion' 2l:106'

J. fhe lalient feoturer of th€ Pro,ecl arc or lc'llorvr:

fl.
No

octaih of tlre ftoPord

Name ,r( the Owner/firm

r"t E

Data furrlrtPd

CHA N
FI

Yhiru, V. VenkataronlY'

,/o. VBlaoParlaicRar,

N8gslaPU r;]rn.

!rirengopuranr Po:t.

SEAC-TII
AR'1 B9

I

I

I

I
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MINUTES

61zth MEBTING

STATE, LEVEL ENVITTONMENT IMPACT

ASS ESSME,NT AUTHORITY-TAMIL NADU

Date: 17.1)4.2023 & 18'04'2023

r;



23 F;posed Rough Stonc and Gravel

\,?-

Mining & Fuel Research / Dhanbad, NIRM,

IIT-Madras, NIT-Dept of Mining Engg,

Surathkal, and Anna University Chennai-CEG

Campus and submit the report.

On reccipt olthe aloresaid details, the proposal will be

considcrcd lor lurthcr deliberations,

ln the view ofthe above, SEIAA accepts the decision

of SEAC and decided ro requesl Member Secretary to

communicate the minutes of 3656 SEAC Meeting held

on 24.0f ,2023 to lhe project proponent

'lhe proposal is placed in this 365u SEAC Meeting held

on 24.01.2023.

During the presenlation, thc SEAC had observed the

f<r llorv in g :

I. 1he proposed quarry site is located in sn

ccologically scnsitive area of Bhavani Sagar

Reservoir and is located adjaccnt lo the Velamundj

RF"

2. The proposed quarry was earlier operated in three

spells (i.c.. 1996 to 1999, 1999 to 2004, 2009 to

2014) and the existing depth of the quary is l5 m

below ground level.

3. The Quarry op€rations were stopped due to the

requirements of NBWL Clearance from 2014.

4. Due to existence of R.F at I 13 m, the quaqy was

not opened from 2021 even though rhe final

Notification issued on Sathyamangalam Tiger

Reservc due to the existence of TN G,O on

protcction ofIl.F' within I km from the quarry sites.

5. The Quarry was operated earli€r with the

convcntional drilling & blasting activities and a
'scienlific 

study was carried out by the Department

HAIRMAI\
SEIAA.TN

9694

quarry ove! an cxtent of 2.29.5 Ha

in S.F.No. 27 | /6, 772/2(P), 27213 &

272/4(P) of Thoppampalayam

Villagc, Sathyarnangalam Taluk,

Iirodc I)istrict, f amil \adu by

'Ihiru. N. -l-hangavel - ftrr

Environmental Clearance

ER SEC ARY

39

I]L,R



.f,

ER SEC Y

40
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of Mining Enginccring. Anna UniversitY Chen
,ln2'

as per the direction of the District Collector in 201 I

to determine the impact of blasling operations in

rhe cluster ol-mines situatcd within l0 km distance

from lhc Bhavani Sagar Dam structure &

embankment and it was recommended to carry out

the blasting operalions with the prescribed

maximum charge per dclaf in every round under

6

the dircct supcrvision of statutory competent

person appoinled untlcr the pnrvisions of MMR

1961.

Accordingly' the quarry was in opcration involving

the blasting opcration as the District Collcctor had

granted thc permission with stipulating the

recommendations of thc aforesaid scienrifi c studies

as the conditions to be Ibllowed scrupulously'

However, as per the KML filc uploided by the

proponcnt in online through Parivesh portal' it is

ascertained that,

The quarrying operations are proposed at a

distance of 300 m from thc catchment area of

the Bhavani Sagar Reservoir in the Upstrcam

S ide.

1'hc existing quarry' is krcated at a distancc of

3.8 Km from the llhavani Sagar Dam structure

in the uPstream side.

1he existing quarry is situated at a distance of

5.32 Km approximately from the highly

protected Sathyamangalam Tiger Reserve'

7

ll.

l .

The starling poinl of embankment structure of

Bhavani Sagar Dam is located at a distance of

879m only from proposed mine leasc area'

rIAtRl\1AN
SEIAA.TN

I

I

I

I

I

!

1

I
I



-{. Proposed Rough Stone & Gravcl

quarry Leasc over an extent of

1.61.0 I{a at S.F.No. I 126 &

ll27l2 in Kunnur Village,

Andipatti Taluk, Theni District,

'l'amil Nadu by

'l hiru.V.Venkatasamy - Iior

Environmental Clearancc

ER SF, ARY

4t

ITT]R

SEIAA.'TN

9660

a

Ilased on rhe above facts. SEAC rftcr detsiled

discussion and taking into consideration the safety

of Bhavani Sagar Dam Structure and

environmenlal setting of the site (Tigcr Reserve)

dccided nol to rccommend this project proposal.

In the vicw of the above, SEIAA accepts the decision

of SIIAC and decided to request Member Secretary,

St:lAA-]'N ur granl rejection letler to ptoponenl as pcr

the 365rh SEAC minutes. 
_.

The aurhority noted that the subject was appraised in

rhe 365'h SEAC meeting hcld on 23.03.2023. SEAC

has fumishcd its recommendations to the authority for

granting environmental clearance subject to the

condilions slated therein.

Afler dctailed discussions, the Authorify tating into

account the recommendations of SEAC and also the

safety aspecls and to ensure sustainable, ssientific and

systcmatic mining, decided to grant Environmental

Clearancc fbr the quantity of 1,05,363m3 of rough

stonc and ll,732mr of gravel by restricting the

dcpth of minitrg upto 32m bclow ground level as per

the minc plan approved by the Department ofGeology

& Mining. 'l'his is also subject to the standard

conditions as per Annexure - (l) of SEAC minutes,

other normal conditions stipulated by MOEF&CC &

all other specific conditions as recommended by SEAC

in addition to the following conditions and the

conditions in Annexure'A' of this minutes.

I . Keeping in view of MoEl'&CC's notification

S.O.l5l3(E) dated.14.09.2006 and S.O,

1807(lr) dated 12.04.2022, this Environmental l

I

l

1

l

I
f

I

I1..
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From
N Thangavelu
Project Proponent
Thoppampalayam Village
Satyamangalam Taluk, Erode District n

2. The Member Secreta
State Level Environment lmpact
Assessment Authority -Tamil Nad u

3rd Floor, Pa naga I Maaligai
No. 1, Jeenis Road, Saidapet
Chennai - 600 015

il t
' .'r12
q?

To,.

/ The Chairman
State Level Environment lmpact
Assessment Authority - Tamil adu
3rd Floor, Pa nagal Maaligai
No. 1, Jeenis Road, Saidapet
Chennai - 600 015

Respected Sir,

Sub: Reconsideration of minor minerar mining project proposar having an extent or 2.29.5
Ha. to quarry Rough Stone & Gravel in Thoppampalayam Village, Sathyamangalam
Taluk, Erode District towards grant of Environment clearance under the extant EIA
Notification 2005 - reg.

Ref: (1) Ontine proposal No. s|A/TN/MtN / 4t2L32/ 2022, dated 26.12.2022.
(2) 365th SEAC - Tamilnadu Meeting held on 24.03.2023.
(3) 512th SETAA - Tamilnadu Meeting held on 17.04.2023 & 18.04.2023.
(4) SEtAA EC Rejection tetter vide no. sEIAA-TN/F. No. 969412022,dated 25.05.2023.
(5) Our request for reconsideration vide letter dated 09.0g.2023.
(6) our fresh EC appTiiation for reconsideration vide proposar No. srA/TN/MrN/
440L29 /2023, dated 11.08.2023 (Singre window No. SW/1397 50l2023lunder category
82. Fit-- No. \o)\-+ lA"^5, .bt J 1X,oS.&oa]

Apropos above and further to our requisition letter for reconsideration dated os.os.zozr 1ner.sl. No. 5, above) and fresh EC onrine apprication made vide srA/TN/MrN/ 44or2g /2023, dared
17.08.2023 (single window No. sw/139750 /2023) under cate8ory 82 (Ref. sr. No. 6, above), r

(the undersigned) put across the folowing facts for your kind perusar and re-consideration:

a) The above said minor mineral mining project is towards excavation of rough stone and gravel
from the patta iand (patta Nos. 202 & 95) having an extent of 2.29.5 Hectares forming part ot
S.F No. 27116, 27212(P),272/3 &Zi2/4(p),Thoppampatayam Vi age, Sathyamangatam Taluk,
Erode D ist rict, Tamilnadu.

b) The above said project area is owned by the undersigned i.e. the project proponent {pp).

c) The undersigned i.e. the pp has arready operated in the aforesaid quarrying area for a period
of thirteen (13) years in the past after obtaining quarrying reases from *re oept. of Georogy
and Mining (DGM), Govt. of Tamir Nadu under the appricabre provisions of The Tamir Nadu
Minor Mineral concession Rures, 1959 ("TNMMCR, 1959"). The detairs of past workings are
as u nder:

?0?l20N0



Sl. No.
h Stone & GravelRousa3911 91 90to 1 ye11, 99 620 191 9991 69(1)
h Stone & GravelRoursa5960 02 0t 2o 0 ye20049 12 064 7 00002(2)

Is5 e a4I21 70 0290 to10 024L 1 30702 09

\b

d) Post 2014, due to the quarrying lease area ie' mining.pro'lect falling within 10 00 Km from

the boundary of "sathyamangtit' iig"' Reserve" i'e' the project area is located about 6 580

Kms. and owing to the then !uidelinJs issued by the MoEF&CC' there was a need to obtain

prior approval from the ttlatiJnal Board of Wildlife (NBWL) and pursuing this was taking time'

e)SubsequentlytheMoEF&CC,issuedadraftESZNotificationsurroundingthesaid
"sathyam angala, rige, n",e'ue"vide SO' 1910 (E)' dated the 3Lst May' 2019Later the

MoEF&CC finalised tne arJ notification and issued a final notification by restricting the ESZ

boundary from 0 - l rm. surrounding the said ,,Sathya mangalam Tiger Reserve,, vide

Notification s.O.7S8(E), dated 19th February' 2021'

f)ByvirtueofissuanceoffinalESZnotificationtheabovesaidminingprojectfallscompletely
outside the said ESZ boundary and is now eligible to apply and obtain EC (sans prior approval

fromNBWL)fromthesrtna-ramllnadubyvirtueofousr.No.22.43l2oLS.lA.lll,datedSth
August, 2019 & F. No. o-so/zozowL Part (l)' dated 16 July 2020 superseded by oM FC-

ttl]lg lzozo-Fc, dated 17-0s-2022'

I Excavted

(3)
Rough Stone & Gravel

g) The distance between the proiect area and the ESZ boundarv is as herebelow

Approx- aerial distance of pro.iect area from the "Sathyamangalam Tiger

Reseryell

Approx. a erial distance of project area from the ESZ boundary su rrou nd ing

the "SathYam a n galam Tiger Reserve"

The said distances have been verified & confirmed by the Forest Dept'' Govt' of Tamilnadu

vide letter dated 31.01.2023 (Please refer Annexure - lll)'

h) Subsequently, the undersigned i e' the PP made an application to the Dept of Geology and

Mining (DGM) and obtainJd the following approvals from the Assistant Director, Department

of Geology and Mining, Erode District, Tamil Nadu:

se area com m unication App roval letter vide Rc. No. 015/Mines/2019, dated 23.07.2021

t
I

t

-t

l

6.580 Kms

5.580 Kms.

i) Subsequent to approval of "Mining Plan" the PP applied to your good-selves (SEIAA-Tamil

Nadu) online on the parivesh web portal towards obtaining EC for proposed production of

RoughStone \226,408cu m or 37,735 Lorry loads) & Gravel {15'288cum or 2'548 Lorrvloads)

vide proposal No. SIA/TNi lVlN 14721321)022 ' dated 26 12 2022 under Category 82

j) The SEAC considered the proposal in its 365th meeting held on 24 03 2023 and did not

d of q ua rrying lease 5 years (w.e.f. the date of signing lease deed )

M ining Pla n a pprova I Approval letter Rc. No. 015/Mines/2019, dated 12.08.2021

Please refer Annexures - I & ll that substantiates the above information

recommend the proposal owing to the following reasons:

1) Located in ecologically sensitive area of Bhavanl Sagar Reservoir
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2) Project located adjacent to Velamundi RF at 113 meters.
3) The quarry operated earlier in 3 spells from 1996-1999, Lggg-20o4 & 2oLo-2014 and the

existing dept of the quarry is 15.00 Meters bgl.
4) Quarry operations stopped due to want of NBWL clearance in 2014.
5) Quarrying operations proposed a re with in 300 meters from the catchm ent area of Bh ava n r

Sagar Dam in the upstream side.
6) Project is located at a distance of 3.g0 Kms. from the Bhavani sagar Dam structure in the

upstrea m side.
7) Quarry situated at 5.32 Kms. from the Satyamangalam Tiger Reserve.
8) starting point of embankment structures of Bhavani sagar Dam is at a distance of 879

meters from the qu arry.

k) The sEIAA basing on the above observations of sEAC did not consider the above sai roJectd

l) ln the humble view of the undersigned i.e. the pp, SEAC did not consider the proposal on the
existing statutory norms and decided the proposal sans any good and valid reasons and were
largely driven emotionally while not accepting the proposal on merits. Also the same were
not to put to notice to the pp or to his consultant.

m)Point wise clarifications & explanations on observations of sEAC is as below:

Distance as per statute
Remarks PP

proposa an ISSUC ea ove re er
a ove

Pro.ject located
adjacent to
Velam undi RF at 113
m eter5.

5.2023 (Ref. Sl. No. a,

Prescribed safety
distance is 50.00
Meters

Not located within the ecologically
sensitive area. As a matter of fact
Bhavani Sagar Dam is located at a

distance of 3.800 Kms from project
area.

Yes. lt is not an hindrance, since the
statutory norms allow mining pro.jects
beyond a distance of 60 Meters.

years in the past with an un-blemish
record and not damaging the
surroundings and the environment.

Quarrying operations stopped due to
expiry of third Iease period (2009 -
2014). Subsequent delay is explained
above.

L
lz P re sc rib ed

d ista n ce

Meters.

sa fety
50.00ts

3 The quarry operated
ea rlier in 3 spells
from 1996-1999,
1999-2004 & 2010-

Yes. Tf"r. pp opu-iua tf* quairy tor 13 1 N, bar in the staiute

201.4 and the existing 
] Asst. Director of DGM also obtaining EC

dept of the quarry is I recommended the case for next 5 year
15.00 Meters bgl period stands testimony to this fact

toward s grant of
q u a rrying lease for next
5 year period after

Now there is no need to
obtarn prior approval
from NBWL since the
project is outside the

4 Quarry operations
stop ped due to want
of NBWL clea ra nce in
20J.4.

Qu a rrying
operations propo
are within

notified ESZ bou nd a ry
5 As rightly pointed out, the project area prescribed safety

is located on the upstream side and the distance is 50,00
gap of 30C meters is more than Meters

sed

30c

ation by the 5EACObserv

1. Located in
ecologically sensitive
area of Bhava n i

Sagar Reservoir.

Submission by the PP



t
meters from the

catch ment area of
Bhavani Sagar Dam

in the u pstream side.

Project is located at a

dista nce of 3.80 Kms.

from the Bhavani

Sagar Dam structu re

in the upstream side.

Quarry situated at

5.32 Kms. from the
Satyamangalam
Tiger Reserve.

Starting Point of 
I

embankment 
I

stru ctu res of Bhava n i

Sagar Dam is at a

distance of 879
meters from the

adequate. As a matter of fact the

current water level Point in the

reservoir is about 650 meters from the

quarrying area. Please refer to the

drawing enclosed as Annexure - V to

this letter.
The quarry was already in operation

for 13 years and has done no harm to

the catchment area.

The PP has categorically undertaken to

carry out only jackhammer drilling (32

mm holes) having a dePth of 150 -
1.80 meters and controlled blasting

shall be done with all safety measures

under the supervision of competent

pe rso n s.

The PP has also categorically agreed

not to have secondarY blasting, but

shall use rock breakers after primary

bla stin g.

Not a cause of worrY. Nothing has

No deeP hole drilling &

blasting sh all be

undertaken.

Studies bY rePuted

institutions viz., NIRM,

CIMFR, etc. have

established that it is

safe to blast with
jackhammer drilling &

blasting within a

distance of 20.00

Meters from dam

structures and in manY

hydroelectric Projects
the same has been

accepted and

permitted bY the

a uthorities.

6
Prescribed

d ista nce

Meters.
caused issues for the previous 13 year

period when quarry was operational by

the same PP and the same norms and

7

p reca ution arY measu res shall be

adhered to even now

Yes. The quarry is situated at about a

distance of 6.580 Kms. from the

"sathyamangalam TiSer Reserve"' lt is

also to be noted that MoEF&CC has

also notified ESZ boundary around the

said Tiger Reserve having a perimeter

of 0 - 1.00 Kms. Therefore the

quarrying area is located at about

5.580 Kms. from the ESZ boundarY'

Please refer Annexure - lll.

There is no need to
take prior aPProval

from NBWL as Per OMs

F. No. 22-43120L8-

lA.lll, dated 8th August,

2oL9 & F. No. 5-

60/2o2oWL Part (l),

dated 16 .lulY 2020

superseded bY OM FC-

L]-lllglzOzO-Fc, dated

l'l-os-2022.

8 tttoi u .rrt" of worrY. Nothing has

caused issues for the previous 13 year

period when quarry was ope!'ational by

the same PP and the same norms and

precautionarY measu res shall be

adhered to eve n now.

The PP is

cP!lvjgrEc
P re sc rib ed

distance
Meters.

entitled to

safety
50.00IS

I

I

I

, T,iil 

I

I
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n) At the time of making our presentation during the 365th SEAC Meeting, we were not to put

to notice on the above observations, else the clarifications could have been given at that point
in time itself by the PP or his consultant.

o) lt is also apposite to mention that the District Collector, Erode during 2011 had entrusted the
work to Anna University to carry out Scientific study on influence of blasting in blue metal
quarries of Thoppampalayam Village and its surroundings on Bhavanisagar Dam & nearby
farm lands and the report came up with positive conclusions in favour of quarry operators and
has recommended to use jackhammer drilling and controlled blasting techniques and if done
so, then there shall be no harm to the dam and its surroundings. Please refer Annexure - IV
for extract of the Anna University report having the conclusions.

p) The PP takes this opportunity to apprise your good-selves that during 2OOg - 2Ol4 the above
said quarry was in operation and no remarks were made in the study report by Anna
University against quarrying operations of the pp.

Final Submissions by the PP
q) The PP has operated the above said quarrying area for 13 years in the past with an

unblemished record. Even going forward the Pp shall adhere to the norms as prescribed by
your good-selves and as made applicable under the extant EIA Notification 2006.

s) Blasting shall be strictly carried out under the supervision of competent persons as approved
by the DGMS (Directorate General of Mines Safety).

t) The PP shall also not carry out any sort of secondary blasting, but shall use hydraulic rock
breakers to reduce the size of boulders that may emanate, if any, after controlled pnmary
blasting.

u) The PP is open to re-appraisal by the SEAC during the currency of 5 year EC period that may
be granted by your good-selves.

v) The PP shall also voluntarily undertake scientific studies as tot done by the District
Collector, Erode during 2011 by entrusting the job to reputed institutions viz., Anna
University, NITK Surathkal, llT Madras, NtRM, etc. and shall submit a report during the
currency of 5 year EC period that may be granted by your good-selves.

w)The PP, if desired by your good-selves is open to commit additional monetary payments
towards further upkeep of surrounding environment as specified by your good-selves and
shall make a bank guarantee available rn favour of an agency (viz., TNPCB or DGM) as

nom inated by your good-selves

The PP has also established and is operating a crushing unit in the name and style "M/s. STR

BLUE METALS" forming part of S.F. No. t8212 & 182/3, Thoppampalayam Village,
Satyamangalam Taluk, Erode District, at an aerial distance of about 1.853 Kms. from the

xl

r) The PP shall categorically carry out only jack hammer drilling having a hole diameter of about
32 mm with a hole depth of 1.50 - 1.80 meters only and in all circumstances sha ll strictly carry
out controlled b lasting only.
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2007 and the quarrying area was the source of raw material

y) The PP categorically gives an undertaking that he shall carry out quarrying operations alone

in the project area and all the quarry produce (i.e. boulders, etc.) shall be directly sold to third

parties or transported to the aforesaid Crushing unit owned by the PP for further processing.

No crushing & screening activities shall be undertaken in the quarrying area-

z) The quarrying operations shall be carried out strictly as per the duly approved quarrying plan

and the quarrying activities shall be carried out between dawn to dusk only (9 am to 5pm).

quarrying area since JanuarY

supply.

(5) Annexure - V: Field map showing the distance between the quarrying

(Forest boundary, Catchment area, Bhavanisagar Dam, Tiger Reserve,

Nea rest habitations, Roads, etc.).

aa) Requisite fencing shall be erected surrounding the quarrying or proiect area'

bb) The PP shall compulsorily and without exception adhere to any other conditions put forth

by your good-selves in connection with grant of Environment Clearance'

HUMBLE PRAYER

ln the light of the above said facts, clarifications and submissions, the undersigned exhorts your

good-selves to kindly reconsider the above said quarrying lease area i.e. project towards grant

of Environment clearance as per applicable norms and if your good-selves opine to add

additional conditions, let it be so. lf not re-considered the PP shall be subject to severe losses.

For this kind act of yours the undersigned shall forever be grateful'

Thanking you,

Your fa ith fu ll

N Thangavelu
Project Proponent

Enclosures:
(1) Annexure - l: Precise area approval letter vide Rc. No. 015/Mines/2019, Dated 23.07.202L from the

Asst. Director, DGM along with area sketch.

(2) Annexure - lt: Approval of Mining Plan by the Asst. Director, DGM vide Rc. No. 015/Mines/2019,

Dated: 12.08.2021.

i3) Annexure * lll: Letter dated 31.01.2023 by the Forest Dept., Govt. of Tamilnadu indicating the

distance of forest boundary, Sathyamangalam Tiger Reserve, Eco 5ensitive Zone, etc'

(4) Annexure - lV: Ext!'act of Anna University Scientific 5tudy report'

area and its surroundings

ESZ, PP's Crushing Unit,
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THIRU.DEEPAK S. BILGI, I.F.S..
MEMBER SECRETARY

STATE LEVEL EN\'IRONMENT IMPACT
ASSESSMENT AUTHORITY _ TAMIL
NADU
3rd l"loor, Panagal Maaligai,
No.l, Jeenis Road. Saidapet,

Chennai-15.

Phone No. 044-24359973

Fax No.044-24359975

'l'h iru.N.Thangavel,

Slo. Nagappagounder.

No.20, Munnal padai veerar colony,

Bhavanisagar, Sathyamangalam,

Erode District- 638 45 I .

Sir.

Sub: SEIAA-TN Environmental Clearance - Rough Stone and Cravel quarry over

an extent of 2.29.5 Ha in S.F.No. 27116, 27212(P), 27213 & 27214(P) of
Thoppampalayam Village, Sathyamangalam Taluk, Erode District, Tamil

Nadu by Th iru.N.Thangavel - Proposal seeking EC was rejected by SEIAA -
PP request for Reconsideration Regarding.

Ref: I . Online Proposal No. S1A/TN/MIN 141213212022, dated:26.12.2022.

2. Your application submitted for Environmental Clearance dated:

28.12.2022.

3. Minutes of 365rh Meeting of SEAC held on 24.03.2023.

4. Minutes of 612"d S EIAA meeting held on t7 .04.2023 & 18.04.2023.

5. Online Proposal No. SIA/TN/MIN/440 t2912023, dated: I I .08.2023.

6. Proponent resubmitted application fbr EC dated 112.08.2023.

I invite kind attention to the reference cited above where in you have submitted

application for the Proposed Rough Stone and Cravel quarry over an extent of 2.29.5 Ha in

S.F.No. 27116, 272/2(P),277/3 & 272/4(P) of Thoppampalayam Village. Sathyamangalam

Taluk, Erode District, 'l'amil Nadu.

Lljtt(rr \o. S!11..\,\-T\/1.\o.10311/2021 dated:21.1 1.2023

To
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ln this conneclion, your proposal was placed in 365th Meeting of SEAC held on 24.03 .2023.

During the presentation, the SEAC had observed the following:

I . The proposed quarry site is located in an ecologically sensitive area of Bhavani

Sagar Reservoir and is located adjacent to the Velamundi RF.

2. The proposed quarry was earlier operated in three spells (i.e., 1996 to 1999, 1999

to 2004, 2009 to 20 l4) and the existing depth of the quarry is I 5 m below ground

level.

3. The Quarry operations were stopped due to the requirements of NBWL Clearance

from 2014.

4. Due to existence of R.F at l13 m, the quarry was not opened from 2021 even

though the final Notification issued on Sathyamangalam Tiger Reserve due to the

existence of'fN C.O on protection of R.F within I km from the quarry sites.

5. The Quarry was operated earlier with the conventional drilling & blasting activities

and a scientific study was carried out by the Department of Mining Engineering,

Anna University Chennai as per the direction of the District Collector in 201 1 to

determine thc impact of blasting operations in the cluster of mines situated within

l0 km distance from the Bhavani Sagar Dam structure & embankment and it was

recommended to carry out the blasting operations with the prescribed maximum

charge per delay in every round under the direcl supervision ofstatutory competent

person appointed under the provisions of MMR I 961 .

6. Accordingly, the quarry was in operation involving the blasting operation as the

District Collector had granted the permission with stipulating the recommendations

ofthe aforesaid scientific studies as the conditions to be followed scrupulously.

7. However, as per the KMl, file uploaded by the proponent in online through

Parivesh portal, it is ascertained that,

i. The quarrying operations are proposed at a distance of 300 m from the

catchment area ofthe Elhavani Sagar Reservoir in the Upstream Side.

ii. The existing quarry is located at a distance of 3.8 Km from the Bhavani Sagar

Dam structure in the upstream side.

iii. The existing quarry is situated at a distance of5.32 Km approximately from the

highly protected Sathyamangalam Tiger Reserve.

iv. The staning point ofembankment structure ofBhavani Sagar Dam is located at

a distance of879m only from proposed mine lease area.

22



Based on the above facts, SEAC after detailed discussion and taking into consideration the

safety of Bhavani Sagar Dam Structure and environmental setting of the site (Tiger

Reserve) decided not to recommend this project proposal.

Subsequently, the Authority in its 6l2nd SEIAA meeting held on 17.04.2023 & 18.04.2023.

after detailed deliberations. Authority decided to grant rejection letter to proponent as per the

SEAC minutes. Further, Authority decided to close and record this proposal.

Meanwhile, you have resubmitted the EC application for grant of Environmental

clearance vide ref 5'h & 6'h cited belore SEIAA-TN.

In view ofthe above, hereby it is informed that the rejected proposals will not be re-considered

for appraisal at SEIAA/ Tamil Nadu.

The receipt ofthe letter may be acknowledged.

E REI"A.R}'

S EIAA-TN

7."1

\^*
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S1'ATE LEVEL ENVIRONMENT IMPACT
ASST]SSMI.])I'I' A U'I'HORITY-TAMILNADU
3"r l.'loor. Panagal Maaligai.
No. 1. Jeenis Road. Saidapet

Chcnnai-600015

l'honc No.044-24359973

I-ax Ni).044-243599?5

I -etter \o. SEl,\,\-'l \/1.\o ,9 69 I | 2$22 da ted : 25.05. 2023.

l,r

lhrru \ I hangrr cl

S i) i\ ataP pilll()u ndc I

\o l(t \,lunnal Patiar \ cr:'rar ( oiony

13havanisagar.

Sathvarnangalarn

[:rode Distriet

Srr

Srrl.r SI:lAA-l'N Proposal seekrng l:nvlronmental C]leiuance for proposed Rough

Stone and Gravcl quarry over an extcnt o1 2.29.5 Ha in S.F.No. 21116,2'12/2(?),

?7213 & 21214(Pl ol Thoppampalayar:r Village, Sathyamangalam Taluk, Erode

Drstnct. l arlil \adu h1, 
'l'hrnr. N. 1'hangavel - r"rnder I(a) Mining prolects olthe

schcdulc ot'thc |1.{ Norification. 1006 - nor rccommended - Application

('loscti and Recordc.tl l{cgarding

i{c l' l. Onlinc Proposal \o. SIA.I'\/MIN, 4l)13217022. dated: 26.12.2022.

2. Minures of thc J(r5'r'St:A(l rnecting hcld on 2.1.03.202].

J. Minutes of thc 612'h SljlAA mccting hcld on 17.04.2023 & 18.\A.20?3

I invite your kind attcnlion to the fclcrence cired above- wherein rhe application

received tiom'l'hiru. N. 1'hangavcl lbr linvironrncntal Clearance for proposed Rough Stone

and Gravcl quarry over an cxtenl o1'2.29.5 Ha in S.F.No. 271t6.21?12(Pl. ?7213 &21214(P) of
'l'hoppar:.tpalavarn Villaqc. Sathrarni.Ln,.litlnrr'l-irluk. Iirodc Dislrict. -l'arnil \adu.

Ltt
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The proposal r.vas placcd Ibr appl'ar'al lr lhc l(ri nluctlll {)t Slr \( hcLrl rrrr

24.A3.2023 .

During the presentation, the SLA(. had observcd lhc lbilowrng

L The proposed quarry srte is localed rn an ecologically sensitivc arca of Uhavanr

Sagar Rcservoir an(l is located adjacont ro the Vclamundi RIr.

2. The proposed quan] rvas carlicr opcratcd in rhrcc spclls (i.c.. 1996 lo 1999. lg99

to 2004, 2009 to 2014) and the existing dcpth o1' thc quarry is I 5 nt bclog, grurnd

level.

3. The Quarry operations were shpped due lo the requirements of NBWL Clearance

from 2014.

4. Due to existence ol'R.l' at l13 m. thc quary was not opened llrrm 202l even

though the final Notillcation issued on Sathyamangalam figer llesen c due to the

existence olTN G.O on protection ol R.F wirhin I km from the quarry sites.

5. The Quarry u,as operaled earlier rvirh the conlentional drilling&blastingactiviries

and a scientific study was caricd our l'ry the Dcpirnmenr ol Mining t.ingineering,

Anna Univcrsity Chennai as per thq- direction ol'thc Djst ct Collector in 201 I t0
detennine the inrpacl ol blasting operations in the cluster. of mines situated rvithin

l0 km distance liorr the Bhavani Sagar Dam structure & embanktncnt and ir was

recommended to carry out the blasting operations wilh the prcscribed maximum

chargc perdelay in every round undcr the direct supen.ision ofstanrtory competent

person appointed under the provisions of MMR 1961.

6. Accordingly, thc quarry was in operalion involving the blastlng operation as the

District Collector had granted the pemrission rvith slipulating thc recommcndations

ofthc aforesaid scientitic studies as thc conditions to be fbliou,ed scmpulouslv.

7. Hou,ever. as per the KMI- file uploaded br lhc proponcnt in onlinc rhrough

Parivesh portal, it is ascertained thill.

i. The quarrying operations are proposed a[ a distancc oi' j00 m from thc

catchmcnt area of the Bhavani Sagar Rcscn,oir in thc Upstroam Side.

ii. The existing quarry is located at a djstallce of 3.8 Km frorn the Bhavanj

Sagar Darn structure in the upstrcaln sidc.

iii. 'l'he existing quarry is situated at a (listancc of 5-32 Krn approxiraately

from the highly protected Sathyarnangalam Tiger Reserve.

iv. Thc staning point of cmbankmcnt structurc of Bhavani Sagar Dam is

located at a distance of 87911 only from proposed mine lease area.



26'
llased or the abovc iacrs, SIIAC aller dctailed discussion and taking into consideration thc

salety of llhnvani Sagar Dam Structurc and cn'ironmental setting of the site (Tiger

Rcst'rvr:) dccided not to recrlnlmend this project proposal.

Subsequenlty. the proposal was placed in the 6l2u Authority meeting held on

17.04.2023 & 18.01.2023.ln thc vicw ofthe above. SIIIAA acceprs rhe decision ofSEAC and

dccidcd to rcqucst Mcmbcr Sccrcran.. SlllAA-l'N to qranl rejection lelrer to proponent as per

the -165" SI:A( nrrnutcs

Hence, the above-mentioncd llic rs closed and recorded accordinglv

EIt SE

SEIAA-1'N

1-

9e"


